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and control of erosion, Most of such
“fforestation works are in the water-
sheds and serve the purpose of ero-
sion control and moderation of floods
in the small watersheds. Such works
also” reduce flood hazard by the con-
trol] of silt inflow in water chan-
nels. A good deal of the afforestation

works undertaken under successive
plans for watershed, protection in
the .catchments is located along the

banks of drainage channels,

The Working Group for the Fourth
Plan has also recommended schemes
of afforestation, combined with en-
gineering structures fo- control of
erosion along the stream banks, to be
taken up under the State Plans.

i

CALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC IMPOR-
TANCE .

LATEST DEVELOPMENTS IN
PAKISTAN

SHRI MULKA GOVINDA REDDY
(Mysore): Madam, Deputy Chairman,
with your permission, [ want to call’
the attention of the Minister of Ex-
ternal Affairg to the latest develop-
ments in Pakistan, viz, abrogation of
the Constitution and placing the coun-
try under martial law.

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH):
Madam Deputy Chairman, may I
make a submission before I read out
the statement? The hon. Foreign Mi-
nister happens to-be in the other
House and if you wish that he should
come here and read out this statement
in response to the Calling Attention

Motion, T would request you to fix
some other convenient time.
THE DEPUTY CHAIRMAN: It is

for the House to decide. If you are
willing to answer this Call Attentian

_Motion, you may . do so.
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SHRI SURENDRA PAL SINGH; I -

am prepared to read out the state-
ment and answer gquestions also.

“HRI MULKA GOVINDA REDDY:
We would very much like to hear the
Foreign Minister, Madam  Deputy
Chairman, you may take it up after
th: Foreign Minister is free from the
other House.

SHRI OM MEHTA (Jammu and
Kashmir): As soon as he is free from
the other House, he will come here.

THE DEPUTY CHAIRMAN: If the

House desires that the Foreign
Minister himself shoulg reaq out
this statement, then the Deputy

Ministetr will not read it now. I am
told that the Foreign Minister will
be here in another 15, 20 minutes.

SHRI BHUPESH GUPTA (West
Bengal): We can have this ‘at
3 o’clock.

THE DEPUTY CHAIRMAN: He - is
coming here in 15 minutes’ time.

SHRI PITAMBER DAS (Uttar Pra-
desh): Let us take up this after lunch.

THE-DEPUTY CHAIRMAN: I don’t
know how the TForeign Minister
woulg be occupied otherwise. As
soon as he is free Yrom the Lok
Sabha, he will come and answer this.

SHRI MULKA GOVINDA REDDY:
We may have it at 12.30.

SHRI BHUPESH GUPTA: The De-
puty Minister is no doubt very effi-
cient. But, still

SHRI B. K. P. SINHA (Bihar): I
don’t quite understand this. Simply
because one is 'a Deputy Minister, it
does not mean that he is not capable
of answering questions. I think that
the hon. Deputy Minister is a very
capable Minister and it will not be
far from the truth if I say that he
is better than many Cabinet Minis-
ters.

SHRI BHUPESH GUPTA: We are
not questioning his ability. He is as

‘
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good or as bad as any other Minis-
ter. But he happens to be not a
member of the Cabinet, I think it is
better that 1n an important matter
like this the Minister in charge who
is a Cabinet Minister answers ques-
tions. This ig no reflection on Shri
Surendra Pal Singh.

SHRI AWADHESHWAR PRASAD
SINHA (Bihar): I have been in this
House ever since 1958. I fear that
this will be setting up a bad, a very
bad, precedent, if you don't allow
the Deputy Minister fo answer gues-
tions. Then, there will be a demand
that for all the questions only Cabi-
net Ministers should give the replies,
I don’t think you should take up
this responsibility.

THE DEPUTY CHAIRMAN: I am
not taking upon myself any respon-
sibility. There is wulso no need to
make any such comment here. The
Deputy Minister himself said that,
if the House wanted that the Foreign
Minister himself should reply {o this
motion, then he would not begin with
his statement till the Foreign Minis-
ter came from the other House. I
said that it js for the House to decide
whether he is to answer or the
Foreign Minister himself should ans-
wer.

SHRI BHUPESH GUPTA: There
will be no precedent and there is no
questioning of the wbility of Shri
Surendra Pal Singh.

THE DEPUTY CHAIRMAN: If the

House sp decides that the Deputy
Minister can answer the questions,
then he may start reading the state-
ment.

SHRI BHUPESH GUPTA: Madam
Deputy Chairman, why are you tsk-
ing him to read the statement? This
is not going to be a precedent. We
are not at all questioning the ability
of the Deputy Minister., We thought
that it would be better if the Foreign
Minister himself replied to this im-
portant question. Let him come and
make this statement.
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THE DEPUTY CHAIRMAN: 1f that
ig so, then the Deputy Minister will
reply.
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THE DEPUTY CHAIRMAN: I am
not in a position to fix any other time,

| as I don’t know the programme of
the Foreign Minister.

Y TOTAVAS . ATAT a7 FIH |
| TR IR adl & f T A e fad
l fog St #1 eFsw1 97 #aw {eapma w1
i FAT | TF FoF F1 777 o= R

SHRI A, D. MANI (Madhya Pra-
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THE DEPUTY CHAIRMAN: If you
want the Foreign Minister to answer
this, I 'am prepared to go so far.
As soon as he comse here we  shail
begin; otherwise, the Deputy Minis-
ter will read out the statement and
finish the business now.

SHRI SURENDRA PAL SINGH:
Madam, hon. Members are aware
that during the last few months there
have been widespread expressions of
democratic urges in Pakistan and the
people of Pakistan have been de-
manding changes in the political sys-
tem which wouldg result in greater
popular participation in the govern-
ment of the country. This upsurge
of popular feeling resulted in a Round
Table Conference from 10th to 13th
March, 1939, between the Government
und the Opposition leaders. At this
Conference Government of Pakistan
accepted a federal parliamentary Gov-
ernment and conceded the demand
for direct electiong based on adult
franchise.

The politica] situation in Pakistan
did not stabilise even after this agree-
ment. Op the evening of 25th March,
1969, President Ayub Khan, in a dra-
matic move, handed over power to
Genera] Yahya Khan, Commander-
in-Chief of the Pakistan Army. Im-
mediately on assumption of power,
General Yahya Khan  placed the
whole of Pakistan under Martial Law
wnd assumed the powers of the Chief
Martial Law  Administrator. The
Constitution was abrogated, National
and Provincial Assemblies were dis-
solved and the President, the Gover-
mnors and the Council of Ministers
both at Centre ®ng in the Provinces
ceased to function with immediate
effect.

With the people of Pakistan we
have ties of history and culture and

we are close neighbours. We are
naturally interested in stability,
p2ace and progresg of Pakistan, It

has been our constant endeavour to
establish good  neighbourly and
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friendly relations with Pakistan, Un-
fortunately, we have not met with
much success go far. Despite the pre-
sent difficulties in our relations, we
earnestly hope thut relations between
India and Pakistan will be normali-
sed and will lead to friendship and
co-operation in many fields.
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Wu have no desire to interfere 1n
any way in the intermal affairs of
Pakistan, It is for the people of
Pakistan to decide the Government
they would like to have and politi-
cal and economic policies that are
best suited to their national interest.

We are confident that the people of
Pakistan can settle their internal pro-
blems according to their national
genuis. For our part we wish Pakis-
tan and its people well and they have
our good wishes for their progress
and prosperity.

THE DEPUTY CHAIRMAN: Mr.
Govinda Reddy, when you put gques-
tions, you should be careful.

SHRI MULKA GOVINDA REDDY:
We are not interested in intefering 11
the internal affairs of Pakistan. But,
this martial law has dealt a severe
blow to the democratic movement for
the establishment of a democratic
way of life in Pakistan.

SHRI M. H. SAMUEL (Andhra Pra-
desh): Is there any democratic move-
ment in Pakistan?

SHRI MULKA GOVINDA REDDY:
Gen. Yahya Khan is a hard-liner
against India because he was respon-
sible for concluding an agreement
for the supply of arms by Russia to
Pakistan. In view of the fact that
Russia, China ahd the TU.S.A. are
vyiig with one another in supplying

military hardware +to Pakistan, I
would like to know the reaction
of the Government and its assess-

ment regarding the impact on Indo-
Pakistan relations which are already
strained by the imposition o martial
law and the assuming of power bv
Gen Yahya Khan, T would like to
know whether they had any warning
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through our High Coemmissionel
stationed 1n Pakistan regarding the [
latest developments that have taken |
place 1n Pakistan I would also like
to know whether they have had dis-
cussions with the Ambassadons ot
Russia, USA and Chini—of course
the Chinese Ambassadsr 15 not
hera—that by the supply of
mihtary hardware to Pakistan and
in view of the fact that the present
Martial Law Administrator is a hard-
liner tensions will grow and there is
further danger

THE DEPUTY CHAIRMAN: This is
«'l hypothetical,

SHRI MULKA GOVINDA REDDY:

when 1t 1s coupled with the syn-

chronisation of the Chinese provoca-
tions.

THE DEPUTY CHAIRMAN: This |
part of the question is all hypothe-
tical.

SHRI SYED AHMAD (Madhya
Pradesh) Has the hon Mmister beea
ab'e to follow the question®

SHRI SURENDRA PAL SINGH
Madam, the main fear of the hon.
questioner appears to be what effect
thess d-ve opments in Pakistan will
have on our relationg with Pakistan.
1t is very gdifficult to give any kind of
assessment. As I have already said
in the statement our desire is to have
the best rossible relations {ri:ndly
and neighbourly relations with Pakis-
tan and we hope that when things
settle down this process will conti-
nue.

SHRI MULKA GOVINDA REDDY:
Madam, he did not answer my ques-
tion as to whether they have taken
up with China, Russia and the U.S.—
with regards to the supply of arms
to Pakistan

THE DEPUTY CHAIRMAN: I have
ruled it out Mr. Mohta.

SHRI MULKA GOVINDA REDDY:
T can put two questions

THE DEPUTY CHAIRMAN: Later
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SHRI M. K. MOHTA (Rajasthan):
May I ask the Minister whether it is
a tect that p:o-Chimese elements il
East Puakistan like Maulana Bhasani
had started a dialogue with their
counterparts in West Bengal which
was to be deterimental to the secu-
rity of this country? How doeg that
matter stang now after the military
takeover in Pakistan?

SHRI BHUPESH GUPTA: Where
do you live?

SHRI SURENDRA PAL SINGH:
Madam, we know of many develop-
ments which are taking place in this
part of the sub-continent and we are
very vigilant about it and whatever
we have to do to safeguard our n-
terests and security will be done by
us,

SHRI A. D. MANI: While we sym-
pathise with the people of Pakistan
for the travails through which they
are passing may 1 ask the Minister
whether these developments have had
any effect on the trek of refugees
from Fast Pakistan into West Bengal
border? This is a very important
matter with which we are concerned,
the regufees from East Pakistan
coming into the West Bengal border.
And the second question I would like
to ask him ig this; has he drawn the
attention of the Soviet authorities
either in Delhi or in Moscow to the
inadvisability of supplying arms par-
ticularly at this juncture when the
whole country is in a state of flux
and going through a turmoil?

SHRI SURENDRA PAL SINGH:
Madam, I have not got any precise
information as regards the effect of
these developments in Pakistan on
the refugees who are coming from
East Pakistan to India and T am afraid
1 cannot give any information as to
whether their inflow hag increased or
decreased.

As regards drawing the atbtention
of the USSR about arms supply to
Pakistan, our views have been made
known to them time and again und
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even now our viwes will be expressed
to them. We very much hope that
not only USSR but even other powers
will not interfere in the internal
affairs of Pakistan, which will com.
plicate matters.

SHRI C. D. PANDE (Uttar Pra-
desh): In view of the deep invol-
vement of China in East Pakistan and
neighbouring areas and . ..

SHRI M. H. SAMUEL: West Pakis-
tan also.

SHRI C. D, PANDE:.,.. also West
Bengal Government having some
sort of ideological identity with

them . ..
SHRI BHUPESH GUPTA: Rubbish.

SHRI C. D. PANDE; The Minister
will reply to my question. You can
shut out Mr. Mohta; you can't shut
me out,

The West Bengal Government has
shown in no uncertain terms their
desire to encourage or instigate sube
version in a protracted manner; in
view of these things and also in view
of the fact that the West Bengal Gov-
ernment doeg not like that our Border
Security Force should be stationed
there

SHRI BHUPESH GUPTA: What is
this? He can say all kinds of things?

THE DEPUTY CHAIRMAN: Please
come to your clarification.

SHRI C. D. PANDE: I am putting
the question and the Minister will
reply. The West Bengal Government
has categorically represented to the
Government of India that the Border
Security Force should be removed
from there ang they have also, as
we have seen from the dJebate day
before yesterday, said that they do
not like the presence of the Central
Resetve Police there; in view of all
these will the Government of India
take effective and definite steps so
that the border between West Bengal
and East Pakistan is sealed under the
care of the military so that subver-
sion may not succeed?

[RAJYA SABHA ]
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SHRI SURENDRA PAL SINGH: I
think I can allay the hon. Member’s
unxiety about the security of our
pborders by saying that the security of
our borders is jin very safe hands
of our security forces and he need
have no worry about it.

THE DEPUTY CHAIRMAN: Mr.
Rajnarain; his mame ig there.
SHRI GODEY MURAHARI (Uttar

Pradesh): I would like fo put w ques-
tion.

SHRI CHITTA BASU (West Ben-

gal): Madam, I would also like to
ask a guestion.

" SHRI MULKA GOVINDA REDDY:
I have to put my second question.

THE DEPUTY CHAIRMAN:; I told
you I will allow you one 'more ques-
tion; it need not be immediate-
ly after the first.
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THE DEPUTY CHAIRMAN: Please
ask for clarification.

St TRATAGN © wg Wy @y
& agr av 15 g gfaare s g1
T & o3t 5wzt ¥ ot glgarz wifam
g #IT T gfaarg wida &t av e &
qrg uRfaT &4 w7 § | 78 T Avav
T 7 & 1 o wefrgigwiT 9 oF
TAFTIFT 3T 3T, 397 FETLH ITHT
g g | SR 3 & fF aifgeata @
BT wTaw AT 4T g, wlee &) /T
& AT g7 ree @i ¥ g qTfpErT A
wifeFrT€r a1 F1 fova faat G zarat
ST FRHal 21 33T GLFETT T FATH
191 &1 IGT § WIC AT qg HlAdr
S W ITAF FIH B ST
@ & ooy oifgeata &7 swar W
FfaETr alaq  afEdT & st
iy afg § wal gF W 9|
FY WAl & 97 ¥ 984T AEAr 937 T8
{5 ag o _qifeweata #1 wFT B ALY
FI |

THE DEPUTY CHAIRMAN: That
will do.

* SHRI SURENDRA PAL SINGH:
Madam, the main question posed by
the hon. Member is whether the Gov-
ernment of India would give recogni-
tion to the present regime in Pakis-
tan or ndét. All I can say in that



6.20,9 Calling Acteniion

[Bhiy Surendra Pal Singh]

connection is that what ever kind of
government the Pakistan people want
to have inside their own country, it
is their own business. We have to

deal with whoever is in power at the
time.

(I e‘rruptions-)

SHRI CHITTA BASU: Having re-
gard to the fact that there has been,
of late, large scale politicalisation
among the broad masses of Pakistan
born out of their intense desire for
the democratic way of life and larger
autonomy, ‘also, having regard io the
fact that certain wire pullings may
be discernible in the scene in Pakis-
tan today, having regard to the fact
that the new regime may aghin in-
dulge in a hate-India campaign.

THE DEPUTY CHAIRMAN: It is
hypothetical and I rule it out.

SHRI CHITTA BASU: .. and
‘may indulge in military adventurism
wgainst India, may I know from the
. hon. Minister whether the Govern-
ment of India consider it advisable to
have a flexible approach to this pro-
blem, keeping in view the necessity
of normalising our relations with
Pakistan, by way of making renew-

ed efforts for a no-war pact with
Pakistan. . .

THE DEPUTY CHAIRMAN: That
will do.

SHRI CHITTA BASU: Will they
institute a joint consultative machi-
nery with the new government and
at the same time be prepared for any

military  adventurism from that
country?

SHRI SURENDRA PAIL SINGH:
Most of the points raised by the hon.
Member have been replied to and
the rest are hypothetical. All I can
say, is that it will be our endeavour
to improve our relations with Pakis.
tan to the best of our ability. As
regards their propaganda against us
and any military adventurism against

us. I have already said that we
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ability.

DR. BHAI MAHAVIR (Delhi): May
I know from the hon. Minister if he
hag given thought to another aspect
of the developments? Since so much
ferment and so many dramatic
cnanges have taken place in Pakis.an,
is the Government thinking of re-
considering the question of imple-
mentation of the Cutch Award, under
which we are giving away 310 square
miles of Pakistan? Madam, it is very
relevent, since we do not know whe-
thor this particuler gift of land will
seitle our relationg with Pakistan
and restore harmony and good rela-
ti'ns with them, partticularly after
th2? new miltary dic.atorship has
come into power there, If that does
no. happen, the whole purpose of the
Awaré and the settlement wil] be de-
feated. With regard ‘o the Farakka
talks that have been going on, is
there any purpose in pursuing these
talks with them, when we do not
know the nature ang shape of things

to come in Pakistan, till things settle
down?

THE DEPUTY CHAIRMAN: }
think this is beyong the scope of the
Calling Attention Notice.

DR. B, N. ANTANI (Gujarat): In
the light of information I have been
recejving from Cutch, after this
sudden development in the political
situation of Pakistan, may I know if
the Government of India contemplate
tightening up their defence measu-
res on the border of Cutch and par-
ticularly in the area where, as my
hon. friend just now pointed out, the
work of demarcation of boundary is
going on?

SHRI SURENDRA PAL SINGH: 1
have already answered that.

DR. B. N. ANTANI: In the light of
information that I have been daily
receiving from Cutch. . .
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SHRI SURENDRA PAL SINGH:

Wouid yoa very kind'y pass the 1n-
tormatiun on to u-’

SHRI BHUPESH GUPTA: So far
as the statement goes, according to
me, 1t 1s all right. I have nothing to

say, In so far ag 1t goes, but I am
surprised they have missed some
facts here which are in the official

Piress relea e from the Pakistan Em-
bassy, on the eve of the military take-
over by General Yahya XKhan, for
example Surely they are in posses-
sicn o it and 1t should have ba.n in-
tluded On the 21st of this month
Sheikh  Muppur Rahman  frpm
Dacca appealed to all sections of the
people for peace at all levels and he
pointed out that anti-social and anti-
cemo.:1atic forces were creating a sttu.
ation in order to justify the kind of
th.ng which has happened now, e,
take-over by im Now, that 1s a very
significant fact, because 1t seems the
Opposition in Pakistan 18 contending
that som» of the chaotic conditions and
other things that were created were
the result of a machinat.on in order to
find justification for Mr Ayub Khan
surrendering power to the Chief of the
Army Now, this point should be
noted and he should also have noted
it 1n the statement I rely on the offi-
cial Press release circulated by the
Pakistan Embassy. Again, on the 21st
or so, the Law Ministry of the former
Pakistan1 Government circulated a
draft Constitution amendment Bill
based on the parliamentary system,
adult franchise and autonomy for the
Stat»s saying that the Opposition
leaders could consider it The
matter was under discussion At the
same tmme they should have noted
that Mr Haroon, who wag just now
the Governor of West Bengal, said
that now his function would be to
work for the restoration and estab-
lishment of parliamentary democracy
and adult franchise These are very
imoortant facts This should be
noted because in the assessment of
the Government it should be realised
that the whole thing had been done,
not Mr Avub Khan, but maybe
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iriends of a ruling clique, consisting
of twenty families of Pakistan: 1m-
perialists, big bureaucrats, in order
to forestall the developments that
were taking place under the impact of
a great, massive and mass movemeut
i that country for the establishment
of parliamentary democracy That
should be always a part of the ‘assess-
ment, on the basis of what hag been
said .
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THE DEPUTY CHAIRMAN Please
ask for clarification

SHRI BHUPESH GUPTA. This will
not do Ag I said, the Pakistan Em-
bassy 1elease 1s there This is one
thing 1 do no* wish to go into the
controversies, because the statement
has been made I want that the Min-
istry should study the thing As I
have said, T am not opposed to what
e has said, but the omissiong I am
pointing out It 1s a plan of the arch
reactionaries to forestall this thing
W2 have all sympathieg for the people
»f Pakistan

THE DEPUTY CHAIRMAN That
will do.
SHRI BHUPESH GUPTA-  That

will not do until I flnish,

THE DEPUTY CHAIRMAN- You
must fimsh now Come to the powmnt
of clarification

SHRI BHUPESH GUPTA You are
giving me chance to ask for clarifica-
tion, but please understang what is
there in a Calling Attention Notice
The Calling Attention Notice is meant
for expressing opinion or various

pomts of view in the House
= -

HON MEMBERS' No, no.

SHRI BHUPESH GUPTA: Mr C. D.
Pande has expressed his opinion.
All 1 can say is, Mr Pande, you
should be sent to Ranchi, you should
tre sent to Ranchi immediately

THE DEPUTY CHAIRMAN You
come to the calling attention please

SHRI BHUPESH GUPTA- 1 am
giving an opinion You have allowed
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him to bring in the West Bengal Gov-

ernment. You did not rule it out.
Why? Anti-Sovietism, anti-Commun-
ism, and now it is anti-West Ben-
gal Government. .

SHRI C. D. PANDE: He should
not be taken seriously. But see the
words he has used. He says that
I should be sent to Ranchi. He
should be sent to a leper asylum. You
should know what language should
be used. You are absolutely ‘an ilii-
terate brute to say what you like.

SHRI BHUPESH GUPTA: We have
now this. I shall move a resolution
for you to be sent to Ranchi. I am
full of affection for you.

SHRI C. D. PANDE: God save me
from your affection.

SHRI B. K. P, SINHA: I would no?
advise him to go as far as Ranchi
but to go to Agra which is very near.

SHRI BHUPESH GUPTA: Madam
Deputy Chairman, I think it is a good
suggestion, If he goes to Agra, then
it will pe nogt only he but he will
make them such that all of them will
have to be sent to Ranchi.

Madam, 1 think these things are
to be taken into account. We should
be extremely cautious in  speaking
on tHe situation. We must not allow
any opportunity to that naked mili-
tary dictatorship which has been es-
tablished to exploit statements in
India in order to bolster themselves
up and project communalism there.
On the contrary every statement that
we make in the House should be in
praise of those people who are fight-
ing for the establishment of democra-
cy. Madam Deputy Chairman, before
I sit down, as a citizen of a neigh-
bouring country, without interfering
in the internal affairs of Pakistan in
any manner, I would like to pay our
tribute to the glorious fighting peoplhe
of Pakistan.

THE DEPUTY CHAIRMAN:
only a suggestion for aetion.

It 1
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to a-matter of urgent 6254
public importance

SHRI GODEY MURAHARI: I
would like to know whether the Gov-
ernment hlas taken note of the fact
that there ig likely to be certain
foreign intervention in Pakistan, es-
pecially the Chinese, and if they have
taken note of it, whether the Govern-
ment would make it clear that they
will not stang by silently if there 1s
any intervention by any other
foreign power. I would ‘also like to
know whether the" Government
would take a clear stand that they
would only support a democratic
form of Government in Pakistan and
not be a parly to the suppression ot
the people’s rights in Pakistan.

SHRI SURENDRA PAL SINGH:
Madam, we are not aware at the
moment ef there being any inter-
ference by any foreign power 1
Pakistan. But as I said earlier, we
would very much want and desire
that no foreign power should meddle
in the affairs of Pakista because
that will only increase ten%’ in that
area and something might be done
which may come in the way of estab-
lishment of good relationg between
India ang Pakistan,

THE DEPUTY CHAIRMAN:
made it clear in your statement.

SHRI MULKA GOVINDA REDDY:
I want to know whether qur High
Commissioner in Pakistan has made
any report to the Government of
India and, secondly, after this imposi-
tion of martial law in Pakistan whe-
ther they have taken up afresh the
question of supply of arms by Russia
and U.S.A, to Pakistan.

SHRI SURENDRA PAL SINGH:
As regards the report of our High
Commission in Pakistan, they keep
us informed all the time. It is very
difficult for me to disclose the infor-
mration received from them. As for
our drawing the attention of the Rus-
sian Government about the supply
of arms, ete, all I can say at the
moment js that as far as we know the
supply has not been discontinued, but
our views on this subject have been
made known to the Russian Govern-
ment,
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